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CENTRAL ADPIINISTRATIUE TRIBUNAL. JABAL^UR BENCH. 3ABALPUR

Original Application No. 703 oP 2003

Oabalpur, this the .3rd day of December, 2003.

Hon'ble l*lr, 1*1.P. Singh, \/ice Chairman
Hon'ble fir. G. Shanthappa, Oudicial Member

Raja Ram Upadhyay, aged about 54 years
son of Late Shri H.P, Upadhyay, Telecom
District Engineer, Mandla, resident
of Padav Uard, Dindori Naka,
Mandla M.P. ftBPLICANT

(3y Advocate - Shri M.K. Verma)

VERSUS

1. Union of India, through Secretary,
Department of Telecommunications
Neu Delhi-110Q01.

2. Chief General Manager,
Bharti Sanchar Nigam Limited,
Madhya Pradesh Circle,
Near Government Press,
Hoshangabad Road
3hopal-452015 M.P.

3. General Manager,
Bharti Sanchar Bigam Limited,
Telecom Area,
1544, Napier Toun,
Oabalpur - 4B20Q1 M.P, RESPONDENTS

(By Advocate-None )

ORDER (oral)

By M.P. Singh, Vice Chairman 4

This case gas listed for hearing on 12.1.04 but at

the request of the learned counsel for the applicant, the case
^  Vcalled afiS he uanta^to uithdrau the case. Permitted.

Accordingly the case is dismissed as withdrawn with a

liberty to file the case at appropriate forum if so advised.

(G^Shanthappa j
Ouoicial Member

(M.P. Singh^
Vice Chairman
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